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(c) The tolerance LImit of varioUi 
pesticides in different food commodi-
ties has been prescribed by the' Gov-
ernment of India under the Prevent!on 
·of Food Adulteration Act, 1954. The 
bnplementation of the Act is the res-
ponsibility of the State Governments. 
The Dlrectorate General of Health 
Services has advised the State Govern-
ments from time to time to intensify 
their activities for detection of pesti-
cides residues in foods by drawine 
large number ot sBi'ftples and for tak-
ing corrective measures. 
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Supply of Wheat aDd Su&,ar to F.P.S. 
ot Delhi 

4882. SHRI A. K. ROY: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) the number of Fair Price ShoT d 

in Uniol Territory of Delhi, the re-
quirements of wheat and sugar in them 
and the same actually supplied wi~ 
monthwise break up in details in 
1981 till October; 

. (b) population of Union TerritorY 
of Deihi and the number of unlts a~ 
cording to the ration cards; 

(c) whether he is aware of the letter 
of Deputy Commissioner, Food and 
Supply, Delhi Administration to an, 
M. P. dated 26th September 1981 about 
inadequate supply ofs'ugar in the' 
Green Park area, and 

(d) if so, facts in details and reaetlctn 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE A!fD 
RURAL RECONSTRUCTION (SHRI 
R. V SWAMlNATHAN): (a) As on 
1-1l-hJ81, theTe were 2880 'Fair Prife 
Shops in the Union Territory of Delhi. 
A Statement showing month-wise de-
mand, allotment aJ;ld actual supplies of 
wheat and sugar to Fair Price $hops 
of Delhi uplo Octoljer, 1981, is attach-
ed.. 

(b) According to Delhi Admini~
tion, as per rtltion cards, the popu1a~ 
tion of Union Territory of Delhi is 




